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~ ~  ir(r ~ fCf'lrrrrr lten-
t;n tr q rl1t t fifl" ~~ 1 ~ t 
Sl'Tl+4' ifi( ~  't{I· wrt ~ T{if 
ttW) fqotrr;:r ~ ~  it ~ ctft 
fQ1: ~ f.:wt 1 ffi -1 T \it Ttt (I," ~  ~  

• .-: ~ i i ifrif if CC« \it T ~ ~  
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(vi) NEED I'OR FINANCIAL ASSISTANCE TO 

WEST BENGAL GOVERNMENT TO 

PROVIDE RELIEI' '1'0 NON-ASSA-

MEsa EVACUQS F1lOJ,I AssAM 

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): Sir, the Go-
vt!tmnent of West Bengal requested 
several times regardine the release of 
funds to the West Bengal Govermnent 
towards reimbursement of expenditure 
incurred for affording temporary relief 
and sbelter to the DOD-Assamese 
people, who bave been forcibly evicted 
from Assam, and are DOW Urine in 
camps in West BengaL 

Sir, the State Government repeatedly 
urged upon the Central Government 
to provide funds to continue necessa1'7 
measures for providing relief and 
shelter to these persons. So far, neUher 
has any reply been sent, nor any tund 
released, by the Central Government. 

Under these circumstances, I urge 
upon the Government to provide neces-
sary financial assistance to the West 
Bengal Govemment immedbltely to 
meet the expenditure already incurred, 
and to be incurred, for the relief ot 
evacuees till they can return to theIr 
homes in Asam. I also demand that 
the Minister should make a statement 
in the House in this regard . 

• (vii) NUD TO PUBLISH AN ANTBJINTIC 

HINDI VERSION OF THE CONSTITU-

nON 01' INDIA 
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~  tit frta-r;a ~  t I 

DEMANDS FOR GRANTS. 1981-82-
contd. 

:\finistry of Agriculture and ~ 

of Rural Reeonstruction--contd. 

MR. CHAIRMAN: Now, Mr. Tapesb-
war Singh may speak. . 

eil' ~ fq 1 ~  
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~  ~~  ~ tl1tt _ 'P.1" ~  ( I 

~ ~ ~  : -'N 1~  ~ 

f1l if?: t1i I 



~ ~ it t) ~  Jt\¥ it "(,T i 
f. ~ if q' rif ~ • Tq;) 'l"rlff , r; r;t 
4 ~  it. ~~ ~ ~ ',tl; ~  ~~ 

irl:i' Jtr4i;;T t flI; Irirq;) ~ ~ ~  

f1f'ff1l ~ 'ilf ctlAil' \Offlr 1~  ~ ~ 

t, ~ ~ ~ 111« it 1rq-;:rr _fa' 
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I would like to ten that so many 
names from the Ruling Party are 
there. Therefore my request is that 
Members mcur ta.ke Qnly 10 minutes 
each so that more Members will be 
able to make their eontribution. This 
is my request from tbat .point ot view. 

IIIl 1fW ~  WIt1T: ~  it ffT 
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Please take your seat. We will Iteep 
that thing in mind. Every party. has 
been allotted time. The Chair takes 
into consideration other factors also. 
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[MR. DEPUTY-SPEAKER in the Chair] 

~~ ~  ~ miffif Ill, f\1f6"''if ~ 

~  I!fT ~  ~  "{mr ifi'r ~ 
~  tTqT t I ~  iilfe( em 
~ ~  1 7 ~  CflU, iJ 0 t: 
~ ~  !lif\il" ~  ~  if ~  br 
it w"';-lfRi ditl q ~ ~~ 'fir t J;l"h: 
(ft;:r ~ ~ \ilfm ~ ~~ 

w ~  it, ~ ~ it 1!f;'11r ~ 
~ ~ I t q \iIl"fT ~ ~ ifnr ifI1 ~ 
~ ~ ~ ~  i q-ll: '1m ~ 
~ ~ m ~~  qr ~ 1  

~ ~ ~  (, m-~ ~ ~ 

~  ~ ~ if "'fJf ~ ~ t, 
~ ~ ~  ~ ;r;rrqr ~ I 

,a it ~-  ~ ..... -~ ctilcrrq"tfti!ii 
ifiT tftf<;t ~ ~~ ~ n it ~ 
~~~  ~  

qcre if ~ ~~ t, m m ~ 

~ ~ fiF ~  ~-~ fctilff ~ t, 
:;n{ ifiTt m ~ -~  ~ smr ~  a-fmor-
~ ~  t;cfi ~  ~ ~ 1 2 ~  ~  

ifif ~~-~ Alli'f tflfT I ~  

~ ~~ 1 ~  1i ~  «("fa" efiT ~ ~ 
~ ~  ~  fifi, ~  ~ Cfi'u. 
Cfi'f li"f1: m ~  ~~ tm{ 1 7 G(;tff 
1i 0 ~ ~ 6) J;l"T1: \5I"T ~~ -  ~  ri 

~ . 
CflT1:r if ~~  gf ~  '3fi q-ftrffl ~ -

~~-~ - ~ ~~ iA", lil itw 
ifl flo i f(i·C{, Cf.Nlq'tfGC4 ~ t ~ 
~ ;r(f W I it 1fttr ~  ~ ~ ~  

~ ~  artfT NlI'f iJlt1't I 



305 D.O.--Ifin. 01 Agri. CRAITRA 26. 1903 {SAKA) & Rut'(" .BeCOM. 306 

.tr1 (Ilr it, ~  1f(\'4'Q W MR. DEPUTY ~  You 
.. .... have already t&ken IS mmutes. Please 

t..,-11ft if'a'f, ~ ~ snnif 1fI'f ~  '" qr conclude. I will call the next Mem-
'IT f1fa .ta1'TWzer 'lCfif;:e ern- ~~ ber. 'Co-operation' is a State subject. 
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MR. DEPUTY-SPEAKER: Please 
concludt!. The.Le are many Members 
from your Party to speak. They must 
also get a chance. 
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MR. DEPUTY-SPEAKER: Mr. tAr_ 
junan. You will not take more than 
ten minutes. 

SHRt K. ARJUNAN (Dharmapuri): 
1&. Deplat7--Speaker, Sir, I r.ise to 
support" the Demands for Grauts ia 
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respect of the Ministries of Agricul-
ture and Rural Reconstruction. 

India is predominantly an agricul-
tural country, and agriculture here de-
pends only On the monsoon; in case 
the monsoon fails, it suffers much. 
The irrigation facilities in India are 
inadequate. There.is lot of scope lor 
providing irrigation facilities: the 
waters of rivers can be diverted lor 
irrigation purposes. There are a lot 
of rivers flowing, but they are not 
being harnessed. 

Regarding Tamil Nadu, the west-
flowing rivers can be harnessed and 
the water diverted towards Tamil 
Nadu for irrigation purposes. Since 
the matter concerns two states, Ker-
ala and Tamil Nadu, rightly the Cen-
tre can intervene and a settlement 
can be brought about so that the ~ 

ftowing waters can be diverted· to-
wards Tamil Nadu: by that, Kerala 
also, which has a shortfall in food 
production: can get tood grains from 
Tamil Nadu. 

Regarding the Ganga-Cauvery sc-
heme, which has been a long-standing 
one, it bas not ~  been taken to the 
stage ot investigation by the Centre. 
The Centre should take the initiative 
on this. The entire country will get 
the benefit and will become fertile: 
it will giVe job opportunities to a 
number of persons; India will attain 
self-sufficiency in food production. In-
dia will definitely get stronger in the 
matter of integrity. 75 per cent of 
our population depend on agriculture 
here. In India mostly the hill tribes 
and the harij ans are dependent on 
agriculture most of whom are agri-
cultural coolies. 

MR. DEUTY-SPEAKER: Say agri-
cultural workers. 

8HRI lK:. ARJUNAN: Most of them 
are agricultural workers. The :nain 
purpose t)f the Government should be 
to help fhe agricultural workers to 

harness the waste waters which are 
going into the sea. The water can 
be utilised by the agriculturists so as 
to make India, a fertile country. 

In Tamil N adu drought conditions 
prevailr-I need not go into details. 
This prevails to the maximum extent 
because there is failure of monsoon. 
Actually, there is no drinking water. 
Hindu has published an article-I do 
not exactly remember the date -
stating that the drinking water is 
supplied through the ration cards. 
In my constituency, there is a village 
called Sengagiri where drinking water 
is supplied to the people. Drought 
conditions prevail in Tatnilnadu. The 
State Government is not taking step to 
explain the position to the Centr'll 
Government in time. Agricultural 
labourers are suffering without work 
and food. Because of the failure 
of the monSOOD, tbey cannot 
e\l'en -. attend to ..-.y other 
work. They suffer from. acute 
drinking water supply. They cannot 
even feed their cattle. In Tamil 
N adu there is short-fall in food pro-
duction. The State Government lS 

not concentrating their attention on 
the drought affected. areas. Their 
attention is only on how to earn money 
througb the spirit scandal, Sathiya 
Arakattali and compulsory collection 
from the bus operators. 

Their attention is now on how to 
escape from these. 

MR. DEPUTY SPEAKER: Please 
conclude. 

SHRI K. ARJUNAN: Sir, the M.P.s 
of both Congress (1) and D.M.K. have 
represented to the Central Govern-
ment. Thanks to them they sent a team 
to study the position in the drought 
affected areas. I request the ~  

to give more funds to the drought ... 
affected areas alid, at the same time, 
I request them to direct the State 
Government to constitute an all-party 
committee to superavise the workers 
engaged in the drought affected areas. 
Because there is no Panchayat Elec .. 
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tion, there is no local body to super-
vise the work. What they are doing 
is that they collude with the officials 
of the local bodies, panchayat unions 
etc. to give all the works to AIDMK 
workers/volunteers. Crores of rup-
ees are gi ven to the workers of the 
AIDMK. These may not help the 
poorer sections affected by the drou-
ght. 

MR. DEPUTY-SPEAKER: Now you 
must conclude. 

SHRI K. ARJUNAN: Bore well 's 
made. Corrupt practices are ram-
pant. There is malpractice. '!'his will 
have to be checked property. 

MR. DEPUTY-SPEAKER: You con-
clue now because a rcasonble time 
must be given to all. 

SHRI K. ARJUNAN: The reason 
for the failure of the monsoon IS be-
cause in Tamilnadu, all the forest 
wealth has been removed by the Wl-
social elements. I can also say that 
one Of the Ministers in Tamilnaou 
has nominated several legislators in 
each district to cut sandal trees and 
they have been removed from the for-
est. Village Officers have been sent 
home and so there is nobody to look 
after the villages. The trees have 
been cut, and sent to the depots. 

SHRI DIGVIJA Y SINH (Surendra-
nagar): Sir, I will be very brief. 
While supporting the Demands for 
Grants I would like to make a few 
suggestions. The first is that the 
Forest Conservation Act, 1980 which 
has been very well introduced has 
just one clause which required to. be 
probed into, namely, the pattern of 
re-plantation of forest trees. I am 
firmly against mono-culture. From 
that point of view WE' should look at 
this Act once again. 

Sir, in 1952 the National Forest 
Policy was enunciated in which 22. per 
cent of the land was to be covered 
ulljer lorests. I think it is high time 

we revise this and enunciate a new 
national forest policy going into grea-
ter details. As regards social forestry,. 
I think, far more incentives need "0 
be given for village forestry so that 
this programme is made more effec-
tive. There is no proper perspective 
today on giving forest areas for man-
made forests for use of the paper in-
dustry. «think a policy needs to be 
enunciated on those lines. As far as 
importance of Science is concerned-
utilising water hyacinth for paper-r 
I think much more reserach needs to 
be done and far much more money 
needs to be invested in biological con-
trol of weeds and crop diseases. 

Now, Sir, a word about Central 
Land Use Commission. "t have been 
told that the Government has enun-
ciated a policy of setting up a CeIl-
tral Land Use Commission. As early 
as 1976 there was a scheme of having 
State Land Use Boards but with the 
coming into force of Central Land Use 
Commission, I think, those State Land 
Use Boards in each State will be made 
more effective. 

Sir, the national policy for utilisa-
tion of marine resources in the ~

tive economic zone needs to be enunci-
ated. It should include things like 
patrolling, conservation, regulating 
and development of aqua-culture and 
fish farming. There is no legislation 
today as far as the regulation of fish-
ing in either in the inland waters or 
in the marine areas of India. I think 
this needs to be done very soon. Sir, 
the marine national parks which are 
on the anvil in Lakhsdweep, Gulf of 
Manner and Jamnagar coasts should 
be implemented very soon. 

MR. DEPUTY SPEAKER: Plea3e 
conclude. 

SHRI DIGVUAY SINH: Sir, as far 
as irrigation is concerned there is no 
proper lining of canals. I think that 
needs to be attended to especially 
from the point of view of water log-
ginl and alkalinity. 
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Lastly I thank the hone Minister .for 
having paid heed to my suggestion 
made last year in respect of Crop 
Insurance. He has provided Rs. 20 
crores for that scheme. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): Mr. Deputy-
Speaker, Sir, I would fike to speak 
On fisheries, animal husbandry dairy 

~ horticulture at this ~  My 
seniOr colleague, Rao Birendra Singh, 
the able Minister will reply on the 
other subject matters dealt with in 
the Department of Agriculture. I 
am grateful to the hone Members 
who have made a number of valuable 
suggestions. They have made many 

~  ~  on the subjects 
of . F!shenes, Animal Husbandry, 
DairYIng, and Horticulture. I take 
this opportunity of dealing with these 
points which have been raised by 
hon. Members. I take Fisheries first. 
Hon. Members would be glad to know 
that, in spite of various constraints 
today, India stands seventh in ~ 
world on total fish production; it is 
second on Inland Fish prod uction. 
We are at present one of the largest 
producers of Shrimps, which form 
the backbone of our export of fish 
valued around Rs. 220 crores ~ 
ly. As against Rs. 1 1 2~ crores dur-
ing the Fifth Plan, we have now 
included an outlay of Rs. 367.71 
crores during the Sixth Plan in the 
State and the Central Sectors on 
Fisheries. 

Marine Fishery forms the major 
part of our Fisheries Programme. 

The production of Marine fish Is 
now about 16 lakh tonnes. The es-
timated potential roughly is 46 lakh 
tonnes. 

Sir, compared to our coastline of 
5650 K. Ms. and the E.E.Z. of 202 
Million hectares, our Fleet of Deep-
sea Fishing Trawlers, (botb in tbe 

*N ot recorded. 

public as well as in the private sec-
tor), of about 75 is very inal1equate. 
This inadequacy is taken advantage of 
by foreign vessels wno poach in ~  

E.E.Z. It is proposed to have by 
1985. 350 Deep-sea Fishing Vessels. 
Sir. 

SHRI RANAVIR SINGH (Kai-
serganj): Mr. Deputy Speaker, Sir, 
the Hon. Minister has got a number 
of Ministers in his Ministry. They 
are all intervening. Much of the 
time is taken away in this manner. 
So, this time should be excluded 
from our time. This is my request, 
Sir. 

(Interruptions) 

MR. DEPUTY-SPEAKER: You 
have got to decide it in your party 
meeting. 

SHRI RANAVIR SINGH: Rao 
Saheb has got largest number of 
Ministers. All of them are inter-
vening in this manner. Much &of the 
time is being taken away. This time 
should be excluded from our time. 

MR. DEPUTY-SPEAKER: Actual-
ly you have taken more time. 

(Interruptions) 

SHRI R. V. SWAMINATHAN: t 
am glad to say that during the last 
few months. (Interruptions). 

MR. DEPUTY-SPEAKER: Not 
permitted. Don't record. (Interrup-
tions) ••. 

SHRI R. P. YADAV (Madhepura): 
I rise on a point of order. There Is 
no quorum in the House. 

MR. DEPUTY-SPEAKER: Quorum 
bell is being rung. 

Yes, now there is quorum. Mr. 
Swaminathan, you may please con-
tinue. 
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SHRI R. V. SWAMINAl'HAN: I 
am glad to say that durIng the last 
few months we have taken a number 
of concrete steps to meet the chal-
lenge of deep-sea fishing. The Gov-
ernment has been deeply concerned 
about poaching by foreign vessels 
gOing on in our waters. We have 
drafted a Bill for regulating fishing 
by foreign vessels in our waters and 
we export to introduce the Bill dw·· 
ing the current session of Parliament. 
The Bill provides for heavy penalty 
and confiscation of poaching vessels. 

The Government cannot be oblivi-
ous to the interest of fishermen doing 
fishing on non-mechanised boats, of 
various types. The model Bill tor 
demarcating fishing zones, between 
mechanised and non-rnechanised 
boats, which had been circulated ear-
lier, is being pursued with the State 
Governments, and the question of hav-
ing a Central Legislation, for such 
purpose is also under our active con-
sideration. 

tn order to increase our export 
eam'ngs, fishing of exportable varie-
ties, is being encouraged. and culture 
of shrimps, In inland brackish water, 
is being taken up in the coastal 
States. 

Within the time available, I have 
tried to give a b'rd's eye view, of our 
marine fisheries programme. The 
recent hike in the cost of diesel has 
hit the fishing industry, especi911y the 
stnall mechanised fishing boats very 
adversely. The modaUties of giving 
them some incentive, Or relief are 
being c9nsldered. 

Now, I come to inland fisheries. 
Our production in this sector, now is 
9 lakh tonnes. The estimated poten-
tial of inland fisheries is more than 
40 !aIm tonnes annually. Our ap-
prdacb is to develop the perennial 
ponds, tanks. bracldsh water areas 
near the Delta area of our rivers, In-
crease the productivity of fisb in our 
reservoirs aDd adopt more etBclent 
methods of fishing in runninl waters. 

The North-Eastern Region, is 
given special attention for 
fisheries development. 

be.nl 
inland 

In order to involve the poorest sec-
tions of our rural population, for ex-
ploitation of inland fisheries resour-
ces through grant, loan arid techincal .. 
advice, our scheme of Fish Farmers 
Development Agency is being expand .. 
ed. In addition, subsidy for capital 
as well as recurrent expenditure is 
available to small and marginal far .. 
mers for fisheries development in aU 
1.R.D./S.F.D.A. blocks. We have in-
creased the numbE!r of Fish Farmers 
Development Agency from 50 in tile 
beginning of the last year to the pre-
sent strength of 98. Under ~ 

programme, water areas are given on 
long-term leases, to individuals and 
Fishermen's Cooperatives and subsidy 
and loans are given for development 
of the tanks, supply of fish seeds, '\nd 
other inputs through intensive exten-
sion machinery. 

The main constraint of development 
of inland fisheries bas so far been 
shortage of fiSh seeds. This is beina 
tackled by having a chain of hat('he--
ries and fish seed farms run either bv 
the State Governments or Fish Seed 
Corpora tions. 

Apart from Credit provided under 
FFDA, the amendment to the Reserve 
Bank of India Act has placed flsherles 
on par with agricultl.D'e and is eligible 
for financing at rates applIcable tor 
agriculture. 

On the-marketing side, Govemmenf 
has already carried out a study 'Or 
three markets, namely. Calcutta. Delhi 
and Bangalore and all-India mar1cet 
surveYS for marIne fisheries and In-
land fisheries are In progress. 

Now, I would like to say a :few 
words about Animal Husbandry. 
Apari from fish, the rr1f1ch cattle, 
poultry piggery, sbeep and goat tram 
the most productive assets of our 
landless rural poor. The value of 
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their assets can be ~  by help-
ing them, to increase their yield 
through proper management. The 
Plan outlay :n the Central budget on 
Anilmal rearing of improved animals 
are also provided. 

For undertaking a massive prog-
ramm,! of animal husbandry and 
dairying, the State Departments of 
Animal husbandry and Dairy are be-
ing strengthened at various levels. 
The Indian Grassland and Fodder 
Rese,rch Institute at Jhansi and Arid 
Zone' ~  Institute, at Jodhpur 
are developinlL suitable varieties of 
fodder and grisses. VIe have seven 
regional stations for foraae produc-
tion and deHIonstration for motivating 
farmers to take to fodder cultivation 
as a sUPpOrt to Dairy programme. 

At present. the country has about 
16.000 veterinary hospitals dispensa-
ries and mobile units and about 8000 
Veterinary aid centres. Thus, every 
block is covered by lnOI'e than one 
such institutions or centres. It is 
Proposed to add 2500 new Veterinary 
Hospitals and Dispensaries during the 
Sixth Plan period. Intensive efforts 
will be made for the control of rin-
derpest, foot and mouth and other 
diseas of national importance. I am 
glad to say that we are at present 
practically self-sufficient in the pro-
duction of vaccines. The present 
level of production of 333 million 
doses of vaccines wil the increased 
further to 410 million doses by 1985. 

Now, I come to dairy. Even though 
since independence. we have nearly 
doubled the milk production at 30 
million tonnes the per capita availa-
bility is very low. It is proposed to 
increase, the milk 'Droduction to 38 
million tonnes jd gf from Ah j uin 
tid annn.il husbandry and dairy pro .. 
rammeJ through cooperative struc-
tures of what fs known as Anand or 
Amul pattern. A massive national 

pro,ramme of Operation Flood I haS 
been taken up. 

Some reference was made to the 
lower availability of milk per head. 
The per capita availability of milk 
per day has increased from 108 gms 
in 1970 to 120 gms in 1980. We pro-
pose to increase it to 146 gms in 1985. 
Some hon. Members indicated that our 
dairy development progralume is con-
sumer oriented. I must clarify that 
the primary objective of our dairy 
programme is to benefit the rural milk 
producers through producers coope .. 
rative organisations. The coopera .. 
tives help the producers in improving 
the health and productivity of their 
cattle and remunerative price for 
their milk. With this direct link 
between the producers and the con-
sumers. the share of the ~  is 
avoided. Studies have sbd1Jn that 
most of the milk producers during the 
last few years have increased ~  

cash incomes by 50 per cent to 100 
per cent 

One hon. Member suggested that 
the milk producer should receive pay-
ment for his milk not only On the 
basis of the fat content but also on 
the basis of non-fat solids (SNF). Go-
vernment are of the same view. In 
fact we have already recommended to 
the State Governments the two axis 
pricing formula under which account 
is to be taken of both the fa t and the 
SNF ('on tent of milk. 

The Operation Flood I Dairy Pro-
iect with the four meotropolitan cities 
of Delhi. Bombay. Calcutta and Mad-
ras as the marketing area, has been 
brought to a success:tul completion. 
There has been a three-fold expan-
sion in the milk processing capacity 
of the organised sector in these four 
dties. A processing capacity ot 34 
lakh Iitres of milk per day bas been 
established in 21 rural milk shed 
areas. Over 10.000 producers' coope-
rative societies. with a membership 
of more than 13 lakh farmers. have 
been set up. The House will be 
happy to know that the project was 



O G 111' ,., Agri CHAITRA 26.""D03 (SAKA) &-Rural Recon.. 322 321 • -.4P"tt&. OJ • 

evaluated by a UN Evaluation Mission 
in the closing stages, of the last .finan-
cial year, and the miss:on has expres-
sed appreciation of the performance 

of the project. 

Government now propose to ~
rate the implementation of Operation 
Flood-II which will have a much 
larger ~  of 148 cities. ~  150 
milk shed districts and 10 nulli0x;t far-
mers families. Preliminary ~

sions between the project authorlty 
and the concerned State Governments 
have been completed in most cases 
and actual implementation has also 
been started in six States. We hope 
that this Integrated Natio.nal ~
('urn-Dairy Development Project will 
show rapid progress during the cur-

rent year. 

Talking of poultry, there has been 
phenominal increase ~  egg produc-
tion from 3bout 7.7 million in 1974 to 
the present level of 12 million. ~  

improved layer. poultry ~ ~ ~  
also has increased from 29 mlll10n In 
1971 to the present level of 40 million. 
In order to avo .. d total dependence on 
foreign sou rce for poultry breeding 
stock. imuort of grand-parent, and 
parent stock. has been banned and 
development is being done through 
import of pureline stOCk only for a 
limited period. It is expected that 
this country will be self-sufficient even 
on pureline stock during the next five 
years or so. The hatcheries. which 
are developing pureline stock are he-
ing given all necessary assistance. 
marketing of eggs at the national and 
regional level. is being. undertaking 
thr{\ugh the National Agricultural Co-
operative Marketing Federation which 
is being encouraged to expand its 
poultry marketing activities. The 
question of having a poultry market-
ine' organisation at the national level 
! s under our consideration. 

Under the various specie! program-
mes. subsidy ranging from 25 per 
cent to 50 per cent is being provided 
for setting Ul) of sheds. purchase of 
('hie-kg and feed costs. etc. to small 

and marginal farmers and tribals in 
the setting up of 50 to 200 layers unit 
per family. Arrangements have been 
made to provide tra:ning to the tar-
mers and provis;oll of loan at 4-1/2 
per cent rate of interest for the lower 
income groups. The private hatche-
ries, have been instructed to meet the 
requirements of chicks of small far-
mers, on priority basis. We have 
recommended to the State Govern-
ments to recobnise poultry as an agri40 

cultural activ _ty for the purpose of 
electric tari1I etc. 

I shall now close my intervention 
with a few words about horticulture. 
Horticulture, as a whole, has remain-
ed a rather neglected subject. Its 
importance is. however, obvious. Dur40 

ing 1980-81, therefore, an important 
decision was taken by Madam Prime 
Minister. Shrimati Indira Gandhi, to 
create a separate Division of Horticul .. 
ture, in the Department of Agricul .. 
ture and Cooperation, for giv:ng 
whole-time aUention to the integrated 
development of horticulture in the 
country. 

Sir, as the Hon. Members are well 
aware. there is a well established, 
positive correlation between the rising 
level of economic prosper.ty. and fa 1 ... 
ling per('entage of population depeIUt-
ing upon land-based agriculture a lime. 
Besides, a marketable surplus of milk, 
poultry, meat. fish etc. will be gene-
rated for them through genetic im .. 
provement of the animal wealth, ex-
tension services and proper farm. 
management. I am sure this House 
will give ~  whole-hearted blessings 
to this approach and programme. The 
various suggestions made by the Hon. 
Members will be considered by the 
Government in furtherance of the 
basiC' objectives, ameliorating the con-
dition of our rural poor-an objective 
to which let all of us dedicate C'Jur-
selves. 

Sir. I am grateful to you and the 
hon. Members for giving me a patient 
hearing. 


